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Night Airmail Service

•481. SHRI M. RAM GOPAL REDDY: 
Will the Minister of COMMUNICA
TIONS be pleased to state:

(a ) whether Government are con
sidering to reintroduce night airmail 
service; and

(b ) if  so, the details thereof?

THE MINISTER OF COMMUNICA
TIONS (SHRI BRIJLAL VERMA):
(a) and (b). The matter is under ex
amination in consultation with the 
Indian Airlines Corporation.

Electronic Equipment for Telephone 
Exchange

•482. SHRI V. M. SUDHEERAN: 
SHRI V A Y A L A R  RAV I:

W ill the Minister of COMMUNICA
TIONS be pleased to state:

(a ) whether the Government made 
any proposal for the production o f 
large electronic equipment for tele
phone exchange;

(b ) if so, the details thereof; and

(c ) whether it w ill be a part o f 
development and expansion o f pro
duction of electronic equipment at 
ITI, Palghat?

THE MINISTER OF COMMUNICA
TIONS (SHRI BRIJLAL VERMA):
(a) No, Sir.

(b) and (c). Do not arise.

Industrial Relations Bill

*483. SHRI C. K. CHANDRAPPAN: 
Will the Minister of PARLIAM ENT
A R Y  AFFAIRS AND  LABOUR be 
pleased to state:

(a ) whether Government have 
taken a decision' to introduce a new 
Industrial Relations Bill soon;

(b ) if so, the salient features there
of;

(c ) what is the total strength o f 
the organised and unorganised labour 
force separately in the country at 
present; and

(d ) how far the new Industrial 
Relations Bill w ill cover them?

THE MINISTER OF PARLIAMEN
T A R Y  AFFAIRS AND  LABOUR 
(SHRI RAVINDRA VARM A); (a) and
(b). Government has decided to set up
a Tripartite Committee to study, in 
depth, all the problems relating to a 
Comprehensive Industrial Relations 
Law. It would be for the Committee 
to recommend a framework of the 
proposed law. .

(c) Out of a total working popula
tion of 180.4 million, according to 197)




